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OA 2782/97New Delhi this the 9th day of Decen^^ ^997,

Sh. Bharat Singh

TiSket/Lfri Sfj'Ss
R/o O.No.31/12 Type II
"-•v.D. Lines
Delhi Cantt. - UO 010.
(By advocate: Dr. Surat Singh)

Versus
Union of India through
i• Secretary

Ministry of Defence
New Delhi.

2. Direct

•Applicant.

3.

4.

or of Ordnance Serving.
Amy Headcjuarters
New Delhi.

I

Commandant
Oi^dnance DepotDelhi Cantt. 110 OlO.

EL-tate Officer ■
Delhi Station
Delhi Cantt.

Commandant

' ̂pot
S^aranpur (U.p )

(By advocate: Hone) -Bespondenta.

The dispute in this case relates to k
birth of the petitio °Tpetitioner at. the fag end „e k-
opportunity „as given to the petitio
seniority Usts given to th ■
bateer-as and when seniority UstT""''
Po-itted to revive this OA bs OA by an MA. This OA ,• ^•
not maintainable. f^ismissed as

(R.K.Ahoo
Me A

aa.


